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(b) if so, the details thereof and the action taken by Government for construction

of new rake points;

(¢) whether Government has taken any measures regarding the long-standing
demands of States for modernisation of existing rake points and notification of new

rake points at the proposed places; and
(d) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI ANGADI
SURESH CHANNABASAPPA): (a) to (d) A Statement is laid on the Table of the
House.

Statement

(a) No, Sir. Ministry of Fertilizers in co-ordination with Ministry of Railways
ensures distribution of fertilizers through a network of 908 rake points distributed all
over the country. The availability of fertilizers 1s monitored regularly at various levels
both at the Centre and State. Nearly 80% of fertilizer for consumption in the country
is moved by Rail, clearly indicating that the Railways is the preferred mode of

transportation.

(b) to (d) Construction or opening of new rake points is a need based ongoing
process subject to commercial justification, operational requirement, technical feasibility
and resource availability. Tt has always been the endeavour of Indian Railways to
modernize its rake points either by undertaking regular maintenance activity charged
to revenue expenditure or by sanctioning specific work for improvement under capital
expenditure. Under capital expenditure, 60 works of rake point improvement has been
sanctioned at a cost of ° 1975 crore with outlay of ° 853 crore for the year

2019-20. Out of these 60 works, 31 have been completed.

SHRI BHASKAR RAO NEKKANTI (Odisha): What plan does the Railway have
for measuring the basket of goods in the freight portfolio of the Railways?

SHRI ANGADI SURESH CHANNABASAPA: As you know very well, farmers need
fertilizers very much and the demand varies from State to State. Many a time, the
State Government requests the Railways that they require fertilizers at certain
destinations. The Railways make all the arrangements for whatever is required by the

farmers and there 1s no problem at railway goods' sheds and stations. Under the
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leadership of hon. Prime Minmster and hon. Minister, Shri Piyush Goyal, there 1s no
problem for transportation of fertilizers in the country. We were facing many problems
earlier, but, now, as soon as we contact the Railways, supply is made to the farmers.

There is no problem in arranging facilities.

SHRI BHASKAR RAQO NEKKANTI: How many new rake points have been
identified by the Railway Ministry in Odisha and what is the outlay for maintenance

and upgradation of existing rake points in Odisha?

SHRI ANGADI SURESH CHANNABASAPPA: More than 59 rake points are there
for loading the fertilizers and other goods also. Apart from these, there is also an
ongoing process in the Railways that whenever maintenance or repairs are required,
we do that. If the State Government still has any further requirement, that can be
studied.

SHRI RIPUN BORA {Assam): Sir, the hon. Minister, in his reply, has stated that
there are, in total, 908 rake points all over the country. But the Ministry has taken
up only 60 rake points for modernization and improvement. So, [ want to know the
position of other rake points because it is very important for transportation of fertilizers.
Out of a total of 908 rake points, only 60 have been taken up for modemization. So,
what will be the fate of other rake points?

SHRI ANGADI SURESH CHANNABASAPPA: Sir, as we know very well, the
agriculture scenario is changing in the country under the leadership ofthe hon. Prime
Minister. In most of the agriculture, we are now going in for organic fertilizers. All
these years, due to use of fertilizers, we have lost the fertility of the land. Now, in
every rural area, we are checking the land and soil testing 1s also being done. So,
in the coming days, it will be based on the demand from the State Governments.
Wherever they want special arrangements for the goods and other things, if the State
Government provides land and other facility, definitely, those can be studied by the
Railway Ministry and whatever arrangements are required by the farmers, our

Government 1s committed to the farmers.
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SHRI ANGADI SURESH CHANNABASAPPA: Sir, we have the details. I will send
the details to the hon. Member afterwards.

MR. DEPUTY CHAIRMAN: Q. No. 289
Campaign to provide maximum price for agricultural produce

*289. SHRI A, VIJAYAKUMAR: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether Government is aware that farmers are not getting due price for their

products in the country;

(b) if so, the action taken by Government to secure higher and fixed revenue

for farmers in the country;

(¢) whether Govemment would conduct awareness campaign for providing

maximum prices for agricultural products than artificial and consumer products; and
() if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (d) A Statement is laid
on the Table of the House.

Statement

(a) and (b) To ensure remunerative prices to the farmers for their produce through
competitive online bidding system and for transparent price discovery Government
is implementing National Agriculture Market (e-INAM) scheme. In order to optimize
the use of scarce resources and mitigate the uncertainty in price and marketing,
Government has formulated and released a progressive and facilitative Model Act "The
— State/UT Agricultural Produce and Livestock Contract Farming and Services
(Promotion and Facilitation) Act, 2018" in May, 2018 for its adoption by the States/
Union Territories (UTs). The aforesaid Model Contract Farming Act covers the entire
value and supply chain from pre-production to post harvest marketing including

services contract for the agricultural produce and livestock. Further, In order to provide



